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ORDER 

 It is now represented that the final Order has been passed on 

merits on 28.06.2014.  Therefore, this Appeal as against the  interim 

Order becomes infructuous.   

 
 Accordingly, the Appeal is dismissed as infructuous.  

 
 
   (Rakesh Nath)        (Justice M. Karpaga Vinayagam) 
Technical Member      Chairperson 
ts/kt 


